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THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
to (c). The details of the proposals
vectived from the West Bengal State
Electricity Board for generating elec-
tncity are given below—

1 Balasun HE Projectstage I 4 x 2° 86 MW
2. Raman HE Project Stage T 2. 15 MW

3. Tista Canal Fall

Development HF, 2 12 MW
Project (Fall No 1)
4. Kolaghat Thermal Power
Station Extension. 3> 210 MW
5. Gas Turbine CGeneratin
Units at :
(a) Halha . .o2x15 MW
{b) Sihgun 2315 MW
() Gourepore 1 20 MW

Investment decision on these can be
taken only after these are approved
by the Central Electricity Authority
after  Techno-economic  appraisal,
keeping in view the time-frame in
which these projects are required.

In addition to the above, techno-
economic approval has been accord-
ed by the Central Electricity Autho-
rity to the proposal of M/s. Calcutta
Electric Supply Corporation to esta-
blsh a 240 MW thermal power sta-
tion at Titagarh near Calcutta, The
project 1s to be approved by the
Government in relaxation of the
Industrial Policy Resolution.
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T.V, Centre at Ponticherry
9917. SHRI G. BHUVARAHAN:
Will the Minister of INFORMATION

AND BROADCASTING be pleased
to state:

(a) whether there is any proposal
to start T.V. Centre at Pondicherry, it
50, by which date; and
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(b) 1f not, reasons thereof?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANI): (a) and (b) No,
Six. There is ngy proposal at present
to neg up a T.V Centre at Pondicherry
due to severe financial constraints

Pock Labour Board at Paradeep Port

8018 SHR] PABITRA MOHAN
PRADHAN Will the Mster of
SHIPPING AND TRANSPORT be
pleased to state

(@) whether Government have re.
celved g memorandum in the first
week of April, 1978 for setting up of
a Dotk Labour Board at Paradeep
Port, and

(b) if 80, decision taken thereon?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) (a) Yes, Sir

(b) The volume of traffic at pre
sent being handled manually at Para-
dip Port does not justify setting up
of a Dock Labour Board at the port
It Ras, therefore, being decided not
1o set up the Dock Labour Board at
this port for the present

Daily Rated Workers

8919 SHRI BALDEV SINGH JAS-
ROTIA Will the Mimster of DE-
FENCE be pleased to state

(a) how many daily rateq workers
have been engaged direct from the
open market ignoring Employment
Exchange in Military farms of Wes-
tern and Northern Commands dur: g
the Jast one year,

(b) how many daily rated workers
have been engaged through the Em-
ployment Exchange during the last
one year;

(c) how many out of (a) and (b)
above have completed 240 days or
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niore than one year including broken
period separately for (a) and (b),

(d) what action has been taken by
the department to bring them on
regular monthly wages, and

(e) how many out of (a) and (b)
ahove separately are working against
regular posts and since when®

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) (a) to (c)
423 workers have been recruted from
the open market as the type and
nature of work in Military Farms
does not find favour with people seek-
ing employment through Employment
Exchange 13 workers have been
recruited through Employment Ex
thanges during the period Of these
151 workers recruited through open
market and 7 through Employment
Exchanges have completed 240 days
0! more

(d) The question of bringing the
casual workers who have been on
the roll of Military Farms since 1974
under monthly rates of pay 1S under
examination

(¢) For (a) 171 and for (b) 9
The period of employment varies from
a few weeks to a few months

Proposal ¢ Amend the Armed Forces
Headquarters Civil Service Rules,
1968

9920 SHRI BAIRAGI JENA Wil

the Minister of DEFENCE be pleased
to state

(a) whether there 13 any proposal
to ameng the Armeq Forces Headquar.
ters Civil Service Rules, 1968, such
that the Direct Recruits (Assistant
and Assistant Civihan Staff Officers)
have to put ;n some fixed years of
service before being considered for
next promotion,

(b} 1f so, the reasons for makmg
such an amendment to the rules which
1s haghly detrimental to the interests
of direct recrwits,





